CA. Mahalingam Suresh Kumar M/s. SPP Insolvency Professionals LLP,
Insolvency Professional - 2" Floor, CODISSIA, G.D. Naidu Towers,

Huzur Road, Coimbatore — 641 018.
g PA- -P00110/2017- ? — TS
IBBI Reg. no. IBBI/IPA-001/IP-P00110/2017-18/10217 491 73730 52341/ msureshknmar@ical ore

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SAKTHI GANESH TEXTILES PRIVATE LIMITED OPERATING IN MANUFACTURER OF
YARN AT COIMBATORE

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016)

(Considering the change in scenario, the Form G issued earlier on 08" December, 2024 stands revised as under)

* Subject to approval of Adjudicating Authority for CIRP extension

RELEVANT PARTICULARS

M/s SAKTHI GANESH TEXTILES PRIVATE LIMITED
PAN: AAFCS2211M
CIN: U17111TZ1996PTC007019

Name of the corporate debtor along
" | with PAN/ CIN/ LLP No.

Date of incorporation of corporate

th
debtor 08™ March 1996

C-3, 2™ Floor, 190-A, NGN Street,
New Sidhapudur, Coimbatore — 641 044.

3. | Address of the registered office

Authority under which corporate debtor

4 is incorporated / registered ROC-« Caimbaraie
5. |URL of website NIL
Property-1:
3.52 Acres Factory Land and building along with
machinery at 204, Sundakkapalayam, Nambiyampalayam
6 Details of place where majority of fixed |Post, Avinashi Taluk, Tirupur — 638 103.

assets are located
Property-2:

4.775 Acres Sizing unit at 617/3, Ayeepalayam, Sirvalur
Village, Gobi Taluk, Erode — 638 054.

Installed capacity of main products/|The Company’s major revenue is from the production and
7. | services sale of yarn (only leased portion of the sizing unit is in
working condition).

Quantity and value of main products/|As per the Audited Financial Statements, Turnover from
services sold in last financial year the Operation for the FY 2023-2024 is Rs.34,77,14,517/-

9. | Number of employees/ workmen 1 (Worker - 0, Employee - 1)




CA. Mahahngam Suresh: Kumar Sehi M/s. SPP Insolvency Professionals LLP,
Tusolvency Professional 2" Floor, CODISSIA, G.D. Naidu Towers,

! Huzur Road, Connbatore —-641018.
o. TP- H 19, X [ 4 .
IBBI Reg. no. IBBI/IPA-001/AP-P00110/2017-18/10217 9T 73730 523417 munresbiimariaies. s

Can be collected from the office of RP:
Further details including last available
financial statements (with schedules) of|CA Mahalingam Suresh Kumar

10. [two years, lists of creditors, relevant|M/s. SPP Insolvency Professionals LLP.,
dates for subsequent events of the|2nd Floor, CODISSIA, G.D. Naidu Towers,
process are available at: Huzur Road, Coimbatore — 641 018

Eligibility for resolution applicants
11. | under section 25(2)(h) of the Code is
available at:

Ph.no: 73730 52341
[email to sgtpl.cirp@gmail.com / msureshkumar@jicai.org]

Last date for receipt of expression of

12, | et 20" February, 2025*
13. Date of issue of pr9v151onal. list of 26" February, 2025*
prospective resolution applicants
14, Last da'te. for squ1551on of objections 01% March, 2025*
to provisional list
15. Date of issue of final list of prospective 06 March, 2025*
resolution applicants
Date of issue of information "
16. memorandum, evaluation matrix and 06™ March, 2025*
17. ;;srtsdate for submission of resolution 05% April, 2025*
18. | Process email id to submit EOI sgtpl.cirp@gmail.com

Place: Coimbatore , \ \\!
Date: 06-02-2025 ' : (CA Mahal&ggm Suresh Kumar)
Naéae d Signature of Resolution Professional
IBBI Reg. no. IBBI/IPA-001/IP-P00110/2017-18/10217
AFA No. AA1/10217/02/311225/107486 valid upto 31.12.2025

FORM G Published in the following Newspapers:
1. Dinamani covering Tamil Nadu (Tamil Edition )
2. The Financial Express covering all over India (English Edition)
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WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

MP State Tourism Development Corporation EITA INDIA LINITED SUMEDHA FISCAL SERVICES LIMITED
Corporate Identification Number {CIN) nuaammm?sslgscuum& b AR BEPL COBEE6S CIN: L70101WB1989PLCO47465
porate Identification Nu CiM: L1 DGWEIBE3PLC0I5E frtainh ol ; )
m . Registered Office; Paryatan Bhavan, Bhad Bhada Road, Bhopal-462003 Feged Office; 20-8, Abdul Hami! Strwed, 48 Flaor, SUMEDHA Tel: (033 EEEFEH ggé% Fg;ga _‘:’E"""?i,‘?’“*r G*:;E”JEI" ﬂjdgﬂlgdleﬂun Et.r&ﬁ'if :::iltk'.?ta sl 1,:”., fsial
Tel.: 07T55-4027112, Fax: 0755-2775434,/2774280 ) h:ukz!a-_-[:l}_lii_ﬂ F'u:ulnc- I:'33:324331*:|_3 adding valses to value el: | ]' , EmMailll inves rs@sum afiscal.com; WeDsie: www. sumednanscal.com
Website: www.mpstdc.com Email: sandeshi@mpstde.com it sl ool i, YRl Wt Extract of Statement of Standalone and Consolidated Unaudited Financial Results for the Quarter/ Nine Months Ended 31.12.2024
NIT No. SYS.No, 2025 STDC_400797 1 Date- 0510212025 HOTICE . STANDALONE CONSOLIDATED (B8 10 Eakh)
MPATEC nviies; ofiets, o, Interesled bidders Jof below mentitned AER. THe | oo oe fous vt Regalation 4z et] o 31.12.2024(30,09.2024 [31.12.2023[31.12.2024]31.12.2023| 31.03.2024 [31.12.2024]30.00.2024 [31.12.2023|31.12.2024 [31.12.2023| 31.03.2024
ﬁﬁtall?f:l terms & EEIHE?; ':.’a”EE duwnﬁaﬂeﬂ ftli:u_r: website 'a't:'-';w ?rﬁda.mm Td SERI (Listing Obligations & Disclosure Unaudited| Unaudited | Unaudited | Unaudited | Unaudited| Audited | Unaudited| Unaudited | Unaudited | Unaudited |Unaudited| Audited
PP o o O DML L TN g DO N e e T TN e - L 1. | Total Income from Operation {net 167304 340851| 201424 b480.08] 6258.08| 955000 | 173458| 341491 | 202020 856222 G27561 9573.92
0120- 4001 002. For frther information please cortact M. Sandesh Yashiaha | ~ [Requrements) Reguitons, 2016 meeling|  Lox {2t b (el
Company Secretary), at Mob. No. +81 9424796880 or email - of the Board of Directors of the Company will | (befare Ta:.E:u::eptinnaIpandfnr
Barbdesh@mpsldﬂ.cqm . . b held at its Registered office at 208 Abdul Extraordinary items) 89.29 99.19 124,65 440.21 636.74 B30.82 140.37 104.80 13015 511.34 652.98 B51.67
The kast date of submission ofthe RFPis 100022025, 12.30 PM. Hamid Streat, 4th Floar, Kolkata- TOO0GS on 3. | Met Profit'{Loss) for the penod
, : Friday 14th February, 2025 &t 330 BM. before Tax( after Exceptional and/or
INo. _Particulars (Request For Proposal) Date of issue it ks ;?‘?k i A Extraardinary tems) 136.46| 43600 20262| 82419 71593| 91849 | 19654| 44161 20813| sesaz| 73126 03924
1 |For Hiring of Electric Vehicles and Golf Cart|  RFP is available at Do e TR e ) [& | Net Prait{Loss) for the period
For MP Global Investors Summit 2025. hitps:(fwww.mptenders.gov.in SRR e Tinantid) s Uk ie after Tax, Excaptional and/or
Company for the quarter and ning manths xtraordinary items) 115.1 293.12 161.11 601,13 556,29 TT1.74 198.02 303.77 159.63 T00.86 H86.69 TE5.25
MANAGING DIRECTOR |  |..oc Dacermber 21, 2024 5. | Tatal Comprehensive Income far
the period [comprising Profit|Loss)
By Order of the E"-"ﬂ’d for the period (after Tax ) and other
For EITA India Limited comprahansive Income | after Tax]] 117.30 29087 161.78 602,31 25583 rim 199.61 301.53 16030 T0Z2.04 o86.23 74149
S~ 6. | Equity Share Capital 9844 738.44 798,44 798,44 798,44 7544 o844 ToE.44 7o 44 798,44 TOE 44 To8.44
FORM G Date: 05022025 Arvind Kumar Lohia | - =m0 e e aiding Revaluation
INVITATION FOR EXPRESSION OF INTEREST FOR Place; Kolkata Managing Director Reserves as per Ind- AS.) - - - - —| 4531.96 - - - - - 4943.09
M/s. SAKTHI GANESH TEXTILES PRIVATE LIMITED OPERATING IN The Nolica is also available on the| | 8. | Eamings per share of Rs 10/- each
MANUFACTURER OF YARN AT COIMBATORE Company’s wabsite at www.eitain.com and {for continuing operations)
(Under Reguiation 3641} of the Insolvency and Bankruptey Board of India {Insolvency on the Stock Exchange website al www.cse- {a) Basic { Rs.) - nol annualised 1.45 367 202 7.53 B.A7 a.67 248 380 2001 B.78 7.35 o 5R
Resolution Process for Corporate Parsons) Reguiations, 2016) india.com (b} Diluted (Rs.) - not annualised 1.45 3.67 202 7.53 6.97 967 2.48 3.80 2 00 878 7.35 4 5§
{Lonsidering the change in scenaria, tha Form G issued earlier on Notes:
| 081h December, ﬂlH EII.“E lﬂﬂﬂfﬂ as under) _ “IMPORTANT" 1. The above results have been reviewad by the Audit Committee and approved by the Board of Directors of the Company, at their Meetings hald on 4th February, 2025,
* Subject to approval of Adjudicating Authority for LIRP extension 2. The Company has adopted NBFC Indian Accounting Standards (IND AS) as per schedule |1l Dév. IIl notified by the Ministry of Corporate Affairs. Accordingly the Financial Results {Standalone/consolidated)
RELEVANT PARTICULARS Whelsl carw 1§ tikon por 1) acoagtance of iy for the Quarter! ping monthe ended on 315t December, 2024 are in compliance with NBFC Format and other accounting principles generally accepted in India and the results for comparalive year
' oy, £ 8 not poastle 1o vorfy s comerts. The ke ended on 31st March, 2024, are also compliant with IND AS NBFC formal,
1 | Mame of the corporate debtor | M'S SAKTHI GANESH TEXTILES PRIVATE LIMITED Exprass (P} Limiad cannol be hed meponsble bor auch 3. Previous period figures have been regrouped! rearmanged wherever found necessary fo compare with the current period,
alang with PANS GIN LLP No. Efrjl-ﬁf;ﬁﬁ?%wﬁwﬂmmm coniants. nor for ny loss o damage mcued s 2 4, The above is an extract of the detailed format of Financial Resulis filed with Stock Exchanges under Regulation 33 of the Securities and Exchange Board of India (Listing Obligations and
! | TesUt Ol TRISACINS W COFMpRNes, AECCEDS oF Disclosure Requirements) Regulations, 2015, The full format of the Quarter and Nine manths ended Decamber 31, 2024, are availabla on the web portal of BSE along with the website of the Company
2 | Diate of incorporation of 3Eth March 1996 rhveluak acverssng i s nesesrapens o PUDCEIONS. (UEL : httpsJiwww. sumedhafiscal.comfinancial-resultef). The same can be accessed by manmng the QR Code provided badow -
corparate Gentor We:iherelore Fcommand [Nkl facers: mate For and on behalf of the Board of Directors
3 | Address of the registered office | C-3, 2nd Floor, 190-A, NGN Street, m:-ass?-g.- Inquires bedore sending any mones o Bhawani Shankar Rathi
Mew Sidhapudur, Coimbatora — 641 044, ErIENng 0 3Ny AQLEMENs will A0vensas o Whote-Time Diracior
4 | Authosty under which corporate | ROG - Colmbatore OINErwiSE ACIG On 30 AOVYISBMEN 7 ny manrer Place : Kolkata -_
dablor is incorporated / whatsoever Date : 4th February, 2025 DIN : 00028499
reqistered
il = REILLY HOMES REALTY PRIVATE LIMITED
6 | Details of place whare magrity of | Properiy-1: ARVIND FASHIONS LIMITED
. ) ool Reeq. OMfice: Level 5o N1 Block, Embassy Manyata Business Pask. Ouler Ring Road,
finad assets ara located 3.52 Acres Factory Land and building slong with FILLY Nagavara, Bangaiun, Kamataha- 560045, CIN: LES200KAZO2PTC1 40347 CIN - L52399GI2016PLCDBS595
machinery at 204, Sundakkapalzyam. Weebise: www.reiByhames cegin 1 Email it comanvalacoin /\rVI n D ;:,.ﬂgq;{}rE Regd. OFfice: Maroda Hosd, Ahmedabad - 180025
MNambiyampalayam Pozf, Avinashi Taluk, g enil of Unaudited Standatonie Fnancial Results A MIMBER OF LALBHAI GROUP
Tirugur - Ei:_EIEI 103. for mht'“q“"m and nine months ended December 31, 2024 Website: warw arvindlashions.com  Emailinvestor. relationu@arvindtashions. com
Property-2: (Al amaunts in N lakhs, unkess otherwise stated) EXTRALT OF LINALDITED COMSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AMD NIMNE MONTHS ENDED DECEMBER 31, 1024
4,775 Acres Sizing unit at 6173, Ayeapalayam, e [* in Crones except per share data]
Sirvalur Viilape, Gobi Taluk, Erode - 638 034, Quarter Ended Toar onod Quarter Ended [ Mine months Ended Vear
: . . " 51, December | September | December | March 31 . Ended
i et o e L et | % uat| izt || | e Pt S | e | S | S | i | 3osest
of the sizing unit is in working condition). Unaudited | Unaudited Cl | | et i
1 | Tokal Insaome fnam Operations - - 1
o ; - . . 1 | Total income from Operations 121143 | 128037 115196 | 3,454.09 3, 18602 A1 86
B | Guantity and value of main Ag pEr the Swedited Financial Stataments, Turnowver 7 | Mt ProfitiLoss) before taw and {1065} B r . +
products/ services sold in last | from the Opesation for the FY 2023-2024 s Excegtional (tems . = ::‘m:;“"m"“" for the period fhefore Tax, Excaptional and/er Extracedinery 8857 86.50 5025 | 158.76 116.43 170.01
ey et i 3| Net ProfitLoss) before tax 05| @x| - : 3| Met Proftfilows) for the peviod before tan (aher Exceptional andjor | " 1
9 | Mumberof employees/ workmen | 1 (Worker - 0, Employes - 1} 4 | Nel Profil!{Loss) aftes lax (1065 {B.20} : ' | Extraordinary tems) i e | - S |__ . | RIS | “J""_ .
; ; 3 5 | Total Comprenensive Income after tax (1065} B E0p - - d | Net Profitf{Loss) bor the period alter tan [after Enceptional and/ or Extracrdinery
: 47,65 45.1% 30,12 106.58 6604 106.59
10 zE;ﬁ;ut:laﬁﬂr?::ml;cI;glt:ﬁw;ﬁtss[ Can be collected from the office of RP; & | Equty paid up Fave caplial T T - - R} from continuing sperations I .
(with schadules) of two years, | GA Mahalingam Suresh Kumar 7| Reserves pacluding Revaluatian (1885} (BB - - ’ :“I '"mllmm‘tm'“:‘dm;“' t-h-r:mmntw srwifor Extraovdinery 4§52 45.03 - 10547 744 111
Rsts of crediors, relevant dates | M's. SPP Insolvency Professionals LLP, Riservas | R Do Soninaing o ":"’"“"" ' J
for subsequent events of the | 2nd Floor, COMSSIA, G.0. Naidu Towers, B | Security Premium Account - - 6 | Total Comprehansive Income/|Loss) far the period (Compriving Prafit for the 47.04 44,85 6181 | 10523 9557 13474
prociess are available at: Huzur Road, Coimbatore — 641 018 o | Mat Wnrth 17851 a2 g :-f:-d I:-:::L;‘-;h;:ru ;:.:rl Comprehendive income [after tas)| - 55 ] e a1 1
ot rok ot i Ph.no: 73730 52341 : e . _ - : = | ' | ]
i Byt | o e o st e e e e | [—wase]
WSS ; msdreshkumari@ica.or I gl TR A ; ' ' ' 8 | Earnings Per Share (of Ry, 4/. sach) [Continuing and Discontinuing Operations)
Code s valabloat i PSICE YA Basic : [Rs.) 2.00 11 184 a3 A §.07
12| Lastdate for receipt of expression | 20th February, 2025° 12 | DehtEquity Ratio (A2.47) [ 13822 Diluted : (Fs.) 2.00 n LED | AN 42 .08
of interest 13 | Earning Par Shara (in INA) B
13| Drate of -55'5513'3 of E]m"l'IE-'eDTta| fist of | 26th I:‘EI:'"JE-F-!l'- 2025* ot BE.'H.:I Each) : 1 The sbove is an extract of the detailed farmat of the Finarc il Besults lor the guarter and nire manths. ended December 11, 1024 ke weith the Stock Larhaages under Begulaton 11 of the
proEpecive resnlution E.;]l'.]hEEI'ITE 1. rﬂ]ﬂmt' {106-50} (81.35) i i SEBI {Listing Obligatiom and Disciosure Recurementy| Regulations, T015. The fall format of these Financial Besalt B availaible on the Siocu Escharges weebictes of gow'w einga com ard
; . # 2. tiluted {10650} g1.59) woyew B inifia om ard on e Compdmy & webmite &7 wew reiradahgm, com
14 :;?E:rl:]na:gh;u:n;gmiflfslfn of | Gt March, 2055 14 | Capilal Redamptian Rasarve - - - - 2 The above comolidated fnancial reawits far the quarter and nine months ended December 11, 2024 which have been sobected 1o Bmited rewiew by the Susddon of the Group, wee
¥’ P 15 | Debenture ﬁ;j‘am RRSEriE rrgiEveeid and recommanded by the Audit Commities snd approwed by the Board of Directory a1 thaw meeting held on February 5, 2025 m terma of Regulation 13 of the SERI [Lanting
15 Date of issue of fingl list of | 0Bih Mﬂ.l"l:h. 2025 Flefer Moba T) Ohigarniara and Dinclosurn Meguirements) Regulaton JO15%. The Statutory Auditorn have sxpreuied 5a unguahified sedit opimicn
prospective resolution applicants 16 | Debt Service Coverags Ratin™ 1023500 [ (63004 Srandaione |nformation
16| Date of issue of Information | 06k March, 2025 17 | Inferest Service Coveraga Ratio®* (41023501 [ 063004 Partculars Cuarter Inded | Mirse o, Ended Tear [ndexd
memaorandum, evaluation matnx : i SRR | JLALD02E | 000G | IL1ING) | JLIIIOM | 3L12DI0R) | 31033004
and request for resolution xg:;gswﬁni E““E“.E,:E":I;Er' mﬂm:rﬂeﬁzgﬁ%m g:ﬂf;g;ggﬁi Niserier vesuita 1. Tatal Income 159,71 17712 15891 | S77.04
plans prospective resolution “+This ratio does ot Inciude barvowing cost capitalised dusing the perion Profit/[Loss) before Tax (bofore Exceptional and for Extragrdinary iterms) [3.33) 73.10 [3.31) | B5.45
applicants. Moles: Profit) [Lois] before Tax |After Exceptional and/or Extracrdinary ems) [3.33) 73.10 {19.62} | &65.49
T - - 1, The above financial resulls dor the guarter and Nine morlhs ended on December 31, 20249 have Profit/{Loss) after Tax (2.19) 6141 (19.50) | .91
L Lﬁluﬁ;&mlﬁ; SURMURSI0N. 0 BN AR, 2K hean raviawed by and subsequantly approved by the Board of Direciors at thair Board Mesting held Other Comprehensive Income/[Loss) et of tax) (0.05) [0.05) i0.12) | 10.14)
X : - oniis 02, Mes Totsl Comprebensive Intome/[Loss) after tax [2.24) 61.35 {19.62) SLTT
18| Process emailid to submé EOI sglpl.cirpiEgmail.com 2, The above is an extract of detalled format of fnancial results filed with the Stock Exchange under
Regulation 52 of SEBI [Listing and Ofher Discloswe Aeguirements) Asguiations, 2015 ("SEB]
- Listiryy Ragulations"}. The Full format of the quarter and ning months ended Cacembar 31, 2024
) 1A Mahalmgarq Suresh Kumr) financial resuits are avaliable on Company's websie af wenw relllyhomes.org.in-and also be
WName and Signature of Resolution Professional accessed on the wisile of the Stock Exchange atwww bseindia, com
Place : Goimbatore IBBI Reg. no. [BBVIPA-001,1P-POOT10/201 71810217 3. Debenture Redemplion Reserve [DRA) i nol required T be created dug to absence of prolit
Date 04,02 2025 AFA No, AAL10217/02/311225/107486 valid upto 31.12.2025 available o pay dividend. The Company has accwmulated losses as at Decamber 2024
4. For the other =g item as par Regulation 52(4) of the SEBI (Lisling Obligations and Disclosuns
Requirements) Regulation, #0115, the partinant dizciozures have bean mada to Stock Exchiange and
an be accessed on the website of the Stock Exchange e, www. hsaindia.com and on the website
af the Company atwinv.reillyhormas org.in Flace: Bangalore
5. This esxiract of Fmancial Resulls has been prepared in accordance wilh he requirement of !
Rapulation 52 of SEBI Listing Reguiationg read with Chaptar | of i master circular baaring Date: February 05, 2025
reference mo, SERIHODOHETOHS-Pal- 1 PTCIR2024/48 datad May 21, 2024
For Reilly Homes Realty Privaio Limited
Sdi-
Place : Bengalury Madhu B N, Director
Crabix - 0502, 2025 MM D35 TETR I -

TYGER HOME FINANCE PRIVATE LIMITED

- TYGE@: (formerly known as Adani Housing Finance Private Limited)
Lemon Tree Hotels Limited T = Regd OFf Add: 801, Shikhar Complex, Shrimali Saciety, Near Mithakhali Circle,
(CIN:L748990L1992PLC049022) HOME FINANCE Navrangpura, Ahmedabad - 380008, Gujarat, India. CIN: UG5999GI2017PTCO98960
Regd. Off.: Asset Mo. 6, Aerocity Hospitality District | e m O n re e Tel: +91 22 6241 1200, Fax: +91 22 2652 0650, Website: www tygerhomefinance.in
MNew Delhi-110037 | Tel.: +91-11-4805 0101
Fax: +91-11-4605 0110 | Email: sectdeptt@lemontreshatels.com HOTELS EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
www lemantraehotels.com THE QUARTER ENDED DECEMEBER 31, 2024
s
EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER - = R [ RN = ";'“;"Z”“
AND NINE MONTHS ENDED DECEMBER 31, 2024 h LTS rhey g gty
(T In Lakhs, except per share data) e SA-Dme-EH A-acaa 23-Aiar-29
Qua rter ended _ Nine months ended | Year ended _ {Unandited) [inaudiend) (udived)
Particular December September | December  December December March 31, O S e i
RILEAEE 31, 2024 _ 30, 2024 _ 31, 2023 31, 21]24 31, 2023 2024 2 Wet Profit / {Loss) for the period (before tax, exceptional and / or 268.11 (14.949] 01.35
(Unaudited)  (Unaudited) (U nauditud] fUnaustg ::!'ll {Unaudite ::ljn (Audited) extraordinary items}
Total Income 3558010 2848420 2908684 890,901.63 74 55918 1.,07,676.20 3 | NetProfit / (Loss) for the period before tax (after exceptional and / or 2611 (14.99) 91.35
Net Profit before tax | 995051 | 452641 | 555433 1739752 12,680.12  21,583.23 SELERONdINGTy Ieems)
Met profit after taxes and Non-controlling 4 | NetProfit / {Loss) for the period after tax (after exceptional and / or 1850 (.79 66.92
interest - 6,249.00 | 2986392 | 354013 | 11,194.06 | B8,150.98  14,848.99 _extrao reinary items)
Total comprehensive Income for the 5 | Total Comprehensive Income for the period [Comprising of Profit / (Loss) for 17.83 (M.72) 65.93
 period/year after Non-controlling interest | 624623 | 296088 | 354458 | 1118531 |  B162.88  14,822.77 the period (after tax) and Other Comprehensive Income (after tax)]
Paid-up equity share capital (face value & | Pald up Equity Share Capital 135729 750.00 135729
_ 10 per share) 7918475 | 7918456 | 7816723 | 79.184.75 | 79,167.23  79,184.55 7 | Reserves [Excluding Revaluation Reserves) 27248 231 22708
Other equity (including non-controlling
interest) | 75,458 27 8 | Securities Premium Account 146122 57460 146122
Earning per share (of ¥ 10 each) (EPS for 9 Met Worth 3,090.99 1555.61 304559
guarter and nine monihs ended are not 10 | Paid up Debt Capital / Outstanding Debt 963537 4,075.51 4,392 48
a”“uar'ﬁ_em 11 | Outstanding Redeemable Preference Shares
(A) B_E'*““ 0.79 G.97 VA3 141 103 1.98 12 | Debt Equity Ratio 312 262 1.44
(B) Diluted 0.79 0.37 0.45 1.41 1.03 1.88
'Mates' 13 | Earnings per equity share
1. The results for the quarter and nine months ended December 31, 2024 are not indicative of a full year's working due to the Basic (%) (Not Annualized) 0156 10357) U 883
seasonal nature of the Indian Hotel Industry. Diluted (F) (Not Annualized) 0136 {0.157) 0.880
2. The above unaudited consolidated financial results have been reviewed by the Audit Committee and approved by the Board of 14 | Capital Redemption Reserve = - E
Directors at their respective meetings held on February 03, 2025 and February 04, 2025. _
; ; 15 | Debenture Redemption Reserve MA MA M&
3. Key standalone Financial Results Information: (T In Lakhs) : e — .
. 16 | DebtService Coverage Ratio A HA A
Quarter ended __Nine months ended  Year ended -
Particul December September December December December March 31, VW _| Interest Service Loverags Ratio NA MA MA
RHRRT S 31, 2024 30, 2024 31, 2023 31, 2024 31, 2023 2024 18 | Liquidity Coverage Ratio (%) NA NA MNA
(Unaudltnd} {Unaudltqd} [Unaudltud} [Unaudlmd} (Unaudite u:l]n (Audited) Notes:
;?L?tlgg;.:r:tax ngii; g ;;? g; 13232:?} 2; jgg g; 22 gég ;; ?g:;??g 1 Theaboveis anextract of the detailed format of quarterly financial results filed with the stock exchanges under regulation 52 of the Listing
Met F'r.c:ﬁt At e 2,849-93 1, 935_1 7 3@11 g 6, 452_91 6.157.41 g-l 03 45 and Other DISElﬂSLI!'.E' I'-ilequlremenfj. Regulation: The full fnrmat of the quarte.rl'-,-' ﬂna.nr_lal results are available on the website of the Stock
Pt T Exchange www bseindia.comand onthe Company's website www bygerhomefinance.in
Total comprehensive income for the
period/ year 2 84T T2 1,933.95 3,385.37 6,446.30 6,167.44 0 684.64 2 Fortheotherline items referred inreguiation 52 (4) of the LODR Regulations, pertinent disclosures have been made to the Stock Exchange(s)
4. The above is an extract of the detailed format of unaudited financial results filed with Stock exchanges under Regulation 33 (Bombay stock Excnangs) and canbeactessed ot the UL wwihseingia.com,
of the SEBI (Listing Obligations and Disclosure Reguirements) Regulations, 2015. The full format of the unaudited results is 3  The above financial results of the Company are reviewed and recommended by the Audit Committee and have been approved by the Board
available is available on the Stock exchanges websites www.nseindia.com and www.bseindia.com and on the Company's website of Directors of the Company at their respective meetings held on February 05, 2025. The said financial results have also been subjected toa
www.lemontreehotels.com. By order of the Board limited review by the statutory auditors M B D & Co. LLP on which they have expressed an unmodified opinion.
for Lemon Tree Hotels Limited 4  Figures for the previous period / year have been regrouped [/ reclassified wherever necessary to confirm with the current period / year
Sd/- presantation.
Patanjali G. Keswani For and on behalf of Board of Directors
Place: New Dalhi (Chairman & Managing Director) Mr. Gaurav Gupta
Date : February 04, 2025 DIN: 00002974 Date : February 05, 2025 Director
Place : Mumbai DIiN: 01669109

financialexp.€@papaoer ... CHENNAI/KOCHI



